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Serial 	Date of 	 Order with Signature No. of 	
Order 

Order 

Office note as to action (ii any) 
taken on Order 

3 	21.9.8 	 Mr.Deepak Misra prays t at pe leave 

may be granted to the applicant to withdraw this 

original application. HeardleaneL counsel for both 

sides. Prayer allowed. 

'ice-Chairman 

Lember (Judicial) 	ST 

Katinga Mudra;i, Cutlack 2 


